Name of the corporate di

:_Ardent

ik Private Limited

Date of of CIRP: 11/07/2023

List of creditors as on 23/07/2026

Operational creditors (Employees)
(Amount in 3)

Details of claim received Details of claim admitted Amount of | Amount of | Amount of | Amount of claim
Date of ‘Amount of Natureof | Amount | Amount |Whether | % voting | contingent | any mutual [claim not ificati
b T T oo receipt claim admitted claim covered by | covered by [related share in claim dues, that |admitted Remarks, if any
No. Amount claimed| security | guarantee [party? coC may be set-
interest off
1 - - - - | 38,958 | As per Note Below
Alka Asher 10-102023 38958
2 4,90,067) - -| - - -| 30,000 | As per Note Below
Amol Dhotre 28-09-2023 520067
3 813,328 As per Note Below
Anand Kasabe 09-10-2023 813328
4 65,039 As per Note Below
Anil raskar 30-10-2023 65039
5 20,38,902[ As per Note Below
Balasaheb Khune 09-10-2023 2058902
6 6,39,744) As per Note Below
Chetan Chhowala 10-10-2023 639744
7 3,58,025] As per Note Below
Chetan Kalyani 10-102023 358025
8 1,16,119| As per Note Below
Devidas patil 10-10-2023 116119
9 2,08,597] | As per Note Below
Ferozkhan Kittur 10-102023 208597
10 ,119| As per Note Below
Harsha Deve 16-03-2024 123119
m 2,38,549] As per Note Below
Hemal Shukla 06-01-2023 238549
12 12,16,784] -| 4,01,539| As per Note Below
Himanshu Bakshi 03-08-2023 1618323
3 7,68,016] As per Note Below
Kumuda Sherigar 20-102023 768016
14 2,50,421) As per Note Below
Madhukar Shinde 17-04-2024 2,50,421
is 1,09,668] As per Note Below
Madhura Muley 11-102023 109668
16 80,023 -| As per Note Below
Mahesh Bude 25-12-2023 80023
7 298,954 [ A per Note Below
Mandar Navarkar 18-102023 298984
18 1,56,789 - 9 As per Note Below
Manish Kadam 09-10-2023 156798
9 1,06,742] As per Note Below
Mayur Mote 20-09-2023 106742
20 2,54,038) - -| As per Note Below
Mohan Gujar 09-10-2023 254038
21 9,391 | As per Note Below
Navnath Kshirsagar 10-102023 69591
22 2,55,390| As per Note Below
Nirmay Shah 11-102023 255390
2 189,076 As per Note Below
Nitin gunjal 18-11-2023 1,89,076|
24 3,29,736| As per Note Below
Nitin Salvi 31-102023 320736
25 19.319[ As per Note Below
Pankaj Asher 10-102023 19319
26 3,67,165| As per Note Below
Pankaj Sirsikar 25-12-2023 3,67,165)
27 1,26,165| | As per Note Below
Pavan Wayal 02-12-2023 126165
28 2,30,809) - -| As per Note Below
Prashant Randive 02-11-2023 230809
29 4.79,692] As per Note Below
Prashant Shirke 10-102023 479692
30 89,585 16,535 -| As per Note Below
Pratik Amle 18-10-2023 106120
31 16,13,277| As per Note Below
Pursottam Mande 10-102023 1613277
32 2,22,161| As per Note Below
Rajesh Patil 12-09-2023 222161
33 57,276 As per Note Below
Rohit Ovhal 10-102023 57276
34 1,44,828 -| 47,222 As per Note Below
Sandeep Ambure 09-10-2023 192050
35 508115 72,000 As per Note Below
Sanjib Bhowmick 26-102023 580115
36 2,51,800| As per Note Below
Santosh Nanekar 09-10-2023 251800
37 1,01,766) 14,030| As per Note Below
Shivnath Pawar 15-09-2023 115796




38 3,98,257] 55,610 -| As per Note Below
Shushant Bengle 09-10-2023 453867

39 ] ] 3.59.122| As per Note Below
Snehal Wairagade 01-09-2023 359122

40 | | 2,40,429| As per Note Below
Suhas Bagal 14-05-2024 240429

41 R i 2,24,758] As per Note Below
Suraj Jagtap 10-10-2023 224758

42 | | 3,41,098| As per Note Below
Swapnil kadam 12-10-2023 341008

3 415,331 ] | As per Note Below
Tanmay Gharat 21-09-2023 415331

44 2,23,723| ] ] As per Note Below
Tushal Gaonkar 09-10-2023 223723

Iy 3.05.052] ] | As per Note Below
Vaibhav Varpe 18-08-2023 305052

46 |veena Israni 10-09-2023 554627 3.88,987) R 1,65,640[ As per Note Below

47 |Vinay Hiremath 16-09-2023 340692 i ] 3.40,692[ As per Note Below

48 | zubair shaikh 21-09-2023 114607 80297 f 34.310| As per Note Below

Total 17602304 57.18,197] ] f ] , g g ] 72,045 1L18.11.962
Notes:

1. As per the NCLAT order dated 03.08.2023, there is a stay on the constitution of the Committee of Creditors. However, there is no stay on the Corporate Insolvency Resolution Process.
2. The claims are provisionally admitted on basis of preliminary verification based on the data / documents shared by the claimant and preliminary documents / data shared by SBoD / erstwhile Promoter of Corporate Debtor. The RP has verified the claims and shared requisite queries
with claimants / SBoD for their responses, accordingly amount is kept under verification, the same will be updated / modified as and when clarification received from claimant / SBoD / erstwhile Promoter of Corporate Debtor.




